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Order dated 29.05.2017 CP NO 113/ND/2013 In the matter o Hirani

foils & Prints Pvt Ltd

Shri Shobhit Chauhan Advocate Represents for the petitioner company.

In this matter report of ROC is still awaited therefore, a copy of this
order be communicated to RD(NR) with direction to issue proper notice
to ROC Kanpur for filing of report on shareholding pattern of company
& offering its comment in the C.A. Reply to be filed within 4 week and

advance copy be served to the petitioner.

The matter be listed on 17.07.2017.
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Date-29.05.2017 Shri H.r Lhaturvedi [Member Judicial)



